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Judgement

Anubha Rawat Choudhary, J
1. Counsel for the parties are present.A, A, A, A,

2. Counsel for the parties jointly submit that order passed by this court in W.P. (S) No. 7058 of 2023 dated 01.07.2024
has been complied though

belatedly.

3. Considering the submissions, this court is not inclined to proceed any further in the contempt proceeding which is
hereby dropped.
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